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CENTRAL ADMINISTRATIVE TRIBUNAL ‘
PRINCIPAL BENCH: NEW DELHI

0.A.No.785/98

New Delhi, this_the Sth day of June, 1993, ﬁ(

Hon "ble Sﬁri N.Sahu,Member(A).

Hon

(6]

“ble Dr.A.Vedavalli,Member(JJ

Shri'D.N.Chaudhary,

S/o Late Shri Rasila Ram Chaudhary,

R/o 128, Type-1y, North ‘West Moti Bagh,
New Delhi.

Shri Satish Chandra,
S/o Shri. Gauri Datt,
R/0 Krishna Chandra Dream House,
Opn. Govt, Quar ter, Subhash Nagar,

- Jammu.

Shri D.K.Chaudhary,

"~ S/0 Shri Ram Janki Chaudhary,

48, Type~Iv,North West Moti ‘Bagh,
New Delhi,

Shri G.N.Gupta, .

S/0 Shri Lalii "Prasad Gupta,
62E, CBI Colony, Vasant\Vihar,
New Delhi. - '

Shri Harbhéjan Ram,
S/0 Late Shri Santa Ram,
C-30, Nanak Pura, New Delhi.

Shri S.B.Sinha,

S/o0 Shri R.K.Sinha, _

93, SectornlfI, Sadig Nagar,
New Delhi.

Shri A.P.Singh
S/0 Shri D.P.Singh, -
166, Sector~XII,-R.K.Puram.

‘New Delhi,

Shri Chetan Kumar, |
S/0 Shri R.P. _Sharma, -

- 72~C, Pocket GG-1I,

Vikas Puri, New Delhi.

Shri B.N.P.Azad, _

S5/0 Shri Bhuwneshwar~Prasad.
1048,'SectoerII,'R.K.Puram,

New Delhi. «-..Applicants

(Bx Advocate Shri M.K.Gupta)
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CVersus

Union of India

Through its Secretary,

Deptt. of Personnel and Training,
North Block, ,

New Delhi.




